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(Brief summary of proceedings)

Thursday, 28 February 2019 / 09 Phalgun 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
Obituary Reference :
The Chair paid tribute to the unfortunate demise of six Air Force officers & one civilian in MI
17 Helicopter crash incident at Budgam in Jammu & Kashmir on 27 February 2019.
The House observed silence of two minutes as a mark of respect for the departed souls.
The Chair drew attention to the crash of MIG-21 Plane and subsequent capture of Wing
Commander Abhinanadan of Indian Air Force by Pakistan. The Chair on behalf of the House
requested Central Govt. to make earnest efforts for his release and prayed for his safe return.
Ruling by the Chair :
Sh. Vijender Gupta, Hon’ble Leader of Opposition sought to know about the fate of Notice of
Beach of Privilege (Rule-66) given by him.
The Chair stated that he would inform about his notice after Special Mention.
Ms. Alka Lamba drew the attention of the House about the obstruction caused by BIJP
Councillors on 27 February 2019 at Assembly Complex.
Uproar in the House.
Members of Opposition Party/BJP started exchanging arguments with the Chair and also
disturbed the proceedings of the House.
Motion (Rule-114) :
Ms. Rakhi Birla, Hon’ble Deputy Speaker congratulated the Cabinet on inauguration of
automatic cleaning machine for Sewers/Sewage & Drainage systems and their deployment in
Delhi.
Question Hour :
Starred questions No. 41 to 44, 46 to 53 & 55 were asked and replied
Replies to Starred Questions No. 45, 54 & 56 to 60 & Un-Starred Questions No. 142 to 225
(except 215, 216, 218, 219, 221 to 225) were placed on the table.
Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Sh. Prakash Jarwal 6. Sh. Om Prakash Sharma

2. Sh. S.K. Bagga 7. Sh. Rajesh Gupta

3. Sh. Gulab Singh (Matter referred to the concerned DRSC)
4. Ms. Bhavna Gaur 8. Ms. Alka Lamba

5. Sh. Manjinder Singh Sirsa 9. Sh. Manoj Kumar

3.17 PM : Shri Manjinder Singh Sirsa raised the issue of lack of Quorum in the House.
Quorum Bell was rung.
Quorum completed immediately.

Statement made by the Minister (Rule-106/2):
Shri Imran Hussain, Hon’ble Minister of Election laid copies of the reply dated 14
December 2018 received from the Election Commission of India with reference to the
Resolution adopted by the House on 27" November, 2018 (English Version) on the Table of the
House.
Matter referred to Committee of Privileges :
The Chair referred the matter of reply to Un-Starred Question No.102 listed for 27 February
2019 without the approval of Hon’ble Minister of Election to the Committee of Privileges.
Sh. Sandeep Kumar started arguing with the Chair, displayed a poster in the House and also
disturbed the proceedings of the House. The Chair asked him to immediately withdraw from
the House but the Member refused.
As he refused to withdraw voluntarily, he was escorted out by the Marshalls.
Discussion on Annual Budget 2019-20 continued :
The discussion on Annual Budget 2019-20 presented by Shri Manish Sisodia, Hon’ble
Deputy Chief Minister on 26 February 2019 which was initiated on 27 February 2019
continued.
The following Members participated in the discussion :

9. Sh. Adarsh Shastri

10. Smt. Parmila Tokas
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11. Sh. Jagdeep Singh

12. Sh. Naresh Yadav

13. Sh. Vijender Gupta, Leader of Opposition

14. Sh. Gopal Rai, Hon’ble Minister of Labour
Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister with the permission of the Chair played a
video on improvement in Govt. Schools in Delhi as prevalent in 2015 versus as existing in
2019.
Hon’ble Deputy Chief Minister informed the House that his directions to the Education
Department to publicise the short film had been refused by the officers. The Members
demanded that the issue should be examined by a Committee.
The Chair, on the suggestion of Hon’ble Chief Minister, referred the matter to a Special
Committee whose constitution would be decided by the Chair.
Shri Arvind Kejriwal, Hon’ble Chief Minister also expressed his views.
5.31 PM : Sh. Om Prakash Sharma, Member of BJP disturbed the proceeding of the House and
also started arguing with the Chair. He was named by the Chair and asked to withdraw.
Sh. Om Prakash Sharma came into the well of the House.
The Chair asked him to immediately withdraw from the House.
The Chair named him for his indecent and unbecoming behaviour.
As he refused to withdraw voluntarily, he was escorted out by the Marshalls.
Sh. Manjinder Singh Sirsa, Member of BJP disturbed the proceeding of the House and also
started arguing with the Chair. He was named by the Chair and asked to withdraw.
As he refused to withdraw voluntarily, he was escorted out by the Marshalls.
5.44 PM : Sh. Vijender Gupta, Leader of Opposition and Sh. Jagdish Pradhan again disturbed
the proceedings of the House and also started arguing with the Chair.
The Chair asked them to immediately withdraw from the House.
They walked out of the House.
The Chair informed the House that Sh. Imran Khan, Prime Minister of Pakistan had announced
that Pakistan will release Wing Commander Abhinandan of Indian Air Force.
Consideration & Passing of Demands for Grants for the financial year 2019-20 :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Demands for Grants for
the year 2019-20.
The Demands for Grants were considered demand-wise.
The Demands were put to vote and adopted by voice vote.
Introduction, Consideration and Passing of ‘Appropriation (No.2), Bill 2019’ :
The Deputy Chief Minister introduced the ‘Appropriation (No.2) Bill, 2019* (Bill No. 02 of
2019) with the leave of the House.
The Deputy Chief Minister moved that the Bill be taken into consideration.
The Motion was put to vote and adopted by voice-vote.
The Bill was considered clause-wise.
The Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.
Motions seeking extension of time for submission of Committee Report :
Shri Somnath Bharti moved the following Motion : “That this House agrees to extend the
time for submission of the Report of the ‘Special Inquiry Committee to investigate alleged
illegal restoration of cancelled license of a ration shop in Burari’. The Committee shall
submit its report to the Hon’ble Speaker before the commencement of the Ninth Session of the
Sixth Legislative Assembly.”
The Motion was put to vote and adopted by voice-vote.
The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, all the Members of the House and other Agencies for their co-operation in
smooth conduct of the Session.
National Anthem - Jan-Gan-Man
The Chair adjourned the House sine-die.

C. Velmurugan

28 February, 2019 Secretary
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